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Supreme Court [9]

2 Million Lives at Risk Contamination in Jojari River, Rajasthan, In re, (Vikram Nath and Sandeep
Mehta, JJ.), 2025 SCC OnLine SC 3012

2 Million Lives at Risk, Contamination in Jojari River, Rajasthan, In re, (Vikram Nath and Sandeep
Mehta, JJ.), 2025 SCC OnLine SC 3013

Municipal Council Balotra v. Digvijay Singh, (Ajay Rastogi and Bela M. Trivedi, JJ.), 2022 SCC
OnLine SC 2533

Municipal Council Pali v. Kisan Paryavaran Sangharsh Samiti, (Ajay Rastogi and C.T. Ravikumar,
J1.), 2022 SCC OnLine SC 2532

New India Assurance Co. Ltd. v. Shaanabasappa, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC
OnLine SC 3009

P. Sumathi v. K. Krishna Gounder, (Dipankar Datta and Prasanna B. Varale, JJ.), 2025 SCC OnLine
SC 3010

RIICO v. Digvijay Singh, (Hemant Gupta and Sudhanshu Dhulia, JJ.), 2022 SCC OnLine SC 2531

Siddhant Mahajan v. State of Rajasthan, (Hrishikesh Roy and Prashant Kumar Mishra, 1J.), 2024 SCC
OnLine SC 5868

Siddhant Mahajan v. State of Rajasthan, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine
SC 3011

Allahabad High Court [16]
Asalam v. State of U.P., (Shekhar B. Saraf and Kshitij Shailendra, JJ.), 2024 SCC OnLine All 9838

Committee of Management Shiksha Prasar Samiti v. State of U.P., (Saral Srivastava, J.), 2024 SCC
OnLine All 9837

Committee of Management Swami Hariyanand Vidyalaya v. State of U.P., (Saral Srivastava, J.),
2024 SCC OnLine All 9835

Faisal Parvez v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 9834
Farhat Khan v. Director of Consolidation, (Chandra Kumar Rai, J.), 2024 SCC OnLine All 9829
Gaon Sabha v. B.R., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 9828

Ishtiyak Khan v. Union of India, (Shekhar B. Saraf and Kshitij Shailendra, JJ.), 2024 SCC OnLine
All 9836

Janardan Dubey v. State of U.P., (Manoj Kumar Gupta and Anish Kumar Gupta, JJ.), 2024 SCC
OnLine All 9841

Jogendra Singh v. Director of Consolidation, (Chandra Kumar Rai, J.), 2024 SCC OnLine All 9831

Kalpana Mehrotra v. General Manager Indian Bank, (Manoj Kumar Gupta and Anish Kumar
Gupta, JJ.), 2024 SCC OnLine All 9832

Mewati Devi v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 9833

Nagar Nigam Ghaziabad v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All
9830

Sanevin Infrastructure (P) Ltd. v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9842
Sarla Yadav v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 9839

Sugandha Metal Industries (P) Ltd. v. State of U.P., (Arun Bhansali, C.J. and Vikas Budhwar, J.),
2024 SCC OnLine All 9843
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Sunita Devi v. State of U.P., (Ashwani Kumar Mishra and Gautam Chowdhary, JJ.), 2024 SCC
OnLine All 9840

Andhra Pradesh High Court [3]
Nalluru St. Mathews Public School v. Commr., (Sumathi Jagadam, J.), 2025 SCC OnLine AP 4493
P. Rashidulla v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4494
State of A.P. v. U.J. Narasimhulu, (Cheekati Manavendranath Roy, J.), 2025 SCC OnLine AP 4495

Bombay High Court [75]

Anand Rajkumar Bangar v. Union of India, (Vibha Kankanwadi and Hiten S. Venegavkar, JJ.), 2025
SCC OnLine Bom 5622

Anil Umrao Gote v. State of Maharashtra, (Sandipkumar C. More and Y.G. Khobragade, JJ.), 2025
SCC OnLine Bom 5645

Aniruddha Sunil Ambedkar v. State of Maharashtra, (Abhay J. Mantri, J.), 2025 SCC OnLine Bom
5611

Ankush Singh v. Union Territory of Daman & Diu, (Neela Gokhale, J.), 2025 SCC OnLine Bom 5633

Arnav Corpn. Ltd. v. Sharad Construction, (M.S. Sonak and M. Sethna, JJ.), 2025 SCC OnLine Bom
5631

Atul v. State of Maharashtra, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.), 2024 SCC OnLine
Bom 5365

Ausha v. State of Maharashtra, (Sandipkumar C. More and Y.G. Khobragade, JJ.), 2025 SCC
OnLine Bom 5617

Avinash v. Shriram Mohan Thorat, (Abhay J. Mantri, J.), 2024 SCC OnLine Bom 5371

Bhausaheb Limbaji Thorat v. State of Maharashtra, (Sandipkumar C. More and Y.G. Khobragade,
JJ.), 2025 SCC OnLine Bom 5618

Bhika v. State of Maharashtra, (Shailesh P. Brahme, J.), 2025 SCC OnLine Bom 5607
Bindabai v. Unique Construction Corpn., (Pravin S. Patil, J.), 2025 SCC OnLine Bom 5621
Blasco Sandy Moraes v. Sandeep Arondekar, (M.S. Sonak, J.), 2024 SCC OnLine Bom 5360

Brij Madanlal Sharma v. Pushpalata Sohanlal Sharma, (S.J. Kathawalla and Milind N. Jadhav, JJ.),
2022 SCC OnLine Bom 12060

Chhaya v. Santosh Tukaram Jamdhade, (M.S. Jawalkar and M.W. Chandwani, JJ.), 2025 SCC
OnLine Bom 5609

Dattatray Nanaji Shastrakar v. Gautam Shankarrao Thombre, (Rohit W. Joshi, J.), 2025 SCC
OnLine Bom 5624

Dhanji Dubriya v. Union Territory of Daman & Diu, (Neela Gokhale, J.), 2025 SCC OnLine Bom
5634

Dipak Machhindranath Muley v. State of Maharashtra, (Sandipkumar C. More and Y.G. Khobragade,
JJ.), 2025 SCC OnLine Bom 5615

Fatima Hamid Memon v. District Caste Scrutiny Committee, (Anil S. Kilor and M.S. Tawalkar, JJ.),
2024 SCC OnLine Bom 5368

Gajanan Maharaj Sansthan v. State of Maha., (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom
5636
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Gopal v. State of Maharashtra, (Neeraj P. Dhote, J.), 2025 SCC OnLine Bom 5637
Gurudas Vishnu Gaonkar v. Madhavi Desai, (M.S. Sonak, J.), 2024 SCC OnLine Bom 5361

Irwin Edmund Sequeira v. Sale Proceeds of MV Karnika, (Abhay Ahuja, J.), 2025 SCC OnLine Bom
5646

Ismail Shah Suleman Shah v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, 1J.), 2024
SCC OnLine Bom 5359

Jitendra v. State of Mah., (Anil S. Kilor and Rajnish R. Vyas, JJ.), 2025 SCC OnLine Bom 5628

Krishna Vijay Gohil v. Union Territory of Daman & Diu, (Neela Gokhale, J.), 2025 SCC OnLine
Bom 5632

Lali Laxman Singh v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2025 SCC OnLine Bom 5602

Mahadev Digambar Jaybhaye v. New India Assurance Co. Ltd., (Sanjay A. Deshmukh, J.), 2025
SCC OnLine Bom 5608

Maharashtra State Electricity Distribution Co. Ltd. v. Raju, (Rohit W. Joshi, J.), 2025 SCC OnLine
Bom 5629

Mohd. Nijamuddin v. State of Maharashtra, (Abhay J. Mantri, J.), 2024 SCC OnLine Bom 5370

Mukesh Dadduji Rajpande v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, 1]J.), 2024
SCC OnLine Bom 5353

Nishant Madhavrao Sherkule v. Scheduled Tribe Certificate Scrutiny Committee, (M.S. Jawalkar and
M.W. Chandwani, JJ.), 2025 SCC OnLine Bom 5625

Noorkhan Pathan Husen Khan Pathan v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2025 SCC
OnLine Bom 5599

Ombkar Datta Maddewad v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2025 SCC OnLine Bom
5601

Parth Ajaykumar Bhatiya v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2025 SCC OnLine
Bom 5596

Pradeep v. State of Maharashtra, (Avinash G. Gharote and M.S. Jawalkar, JJ.), 2024 SCC OnLine
Bom 5366

Prakash v. State Minister (Revenue), (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 5605
Prakash v. State of Maharashtra, (Pravin S. Patil, J.), 2025 SCC OnLine Bom 5619

Pramod Tulshiram Thorhate v. State of Maharashtra, (M.S. Jawalkar and M.W. Chandwani, JJ.),
2025 SCC OnLine Bom 5626

Pratap v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom
5357

Priti Nitin Asode v. Nitin Namdeorao Asode, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom
5627

Rajkumar v. State of Maharashtra, (Neeraj P. Dhote, J.), 2025 SCC OnLine Bom 5641
Ranjitsing v. State of Maharashtra, (Sushil M. Ghodeswar, J.), 2025 SCC OnLine Bom 5640
Ravindra Vasant Gondhe v. State of Maharashtra, (Neeraj P. Dhote, J.), 2025 SCC OnLine Bom 5642

Reminiscent India Television Ltd. v. Status Video, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC
OnLine Bom 5630

Rewant Anand Sinh (Singh) v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2025 SCC OnLine
Bom 5600
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Rina Kailash Gujal v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC
OnLine Bom 5358

Rushikesh v. Joint Commissioner & Vice-Chairman, (Anil S. Kilor and M.S. Jawalkar, 1J.), 2024
SCC OnLine Bom 5364

Rutik v. DM, Dhule, (Sandipkumar C. More and Y.G. Khobragade, JJ.), 2025 SCC OnLine Bom 5613

Sachin v. State of Maharashtra, (Mangesh S. Patil and Shailesh P. Brahme, JJ.), 2024 SCC OnLine
Bom 5356

Sadashiv Balaji Karale v. State of Maharashtra, (Sushil M. Ghodeswar, J.), 2025 SCC OnLine Bom
5612

Sangita Bibhishan Sangvikar v. State of Maharashtra, (Kishore C. Sant and Vaishali Patil-Jadhav,
J1.), 2025 SCC OnLine Bom 5623

Sanjay Pandurang Singhan v. State of Maharashtra, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 5643

Santosh Ramesh Nikumbh v. State of Maharashtra, (Sandipkumar C. More and Y.G. Khobragade,
JJ.), 2025 SCC OnLine Bom 5614

Sayla Realtors v. Saurashtra CHS Ltd., (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom 5647

Shri Sant Kabir Bahuuddeshiya Sewabhawi Sanstha v. State of Maharashtra, (Vibha Kankanwadi and
Hiten S. Venegavkar, JJ.), 2025 SCC OnLine Bom 5648

Sk. Kaleem Shaikh Noor v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2025 SCC OnLine Bom
5604

Sk. Musa Shaikh Baba v. State of Maharashtra, (Neeraj P. Dhote, J.), 2025 SCC OnLine Bom 5639

State of Maharashtra v. Ganesh Dashrath Kadam, (Abhay S. Waghwase, J.), 2025 SCC OnLine
Bom 5595

Sujata v. Nishant, (Abhay J. Mantri, J.), 2025 SCC OnLine Bom 5644

Sulbha Rangrao Pawar v. State of Maharashtra, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.),
2024 SCC OnLine Bom 5362

Sunil Krishna Ahire v. State of Maharashtra, (Abhay J. Mantri, J.), 2025 SCC OnLine Bom 5610

Sunil Nagnathrao Dudle v. Nikant Bapurao Kadam, (Abhay J. Mantri, J.), 2025 SCC OnLine Bom
5616

Sunkara Madhavi Latha v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2025 SCC OnLine Bom
5564

Surekha Domaji Bele v. Executive Engineer, (Anil S. Kilor, J.), 2024 SCC OnLine Bom 5363

Syed Arbaz Syed Rubab v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2024 SCC OnLine Bom
5355

Uttam Jaisaram Sundesha-Mali v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2025 SCC
OnLine Bom 5603

Vaibhav v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2025 SCC OnLine Bom 5598
Vaibhav v. Yunuskhan, (Nivedita P. Mehta, J.), 2025 SCC OnLine Bom 5635

Vaishnavi Vijayrao Dadmal v. Scheduled Tribe Caste Certificate Scrutiny Committee, (Anil S. Kilor
and M.S. Jawalkar, JJ.), 2024 SCC OnLine Bom 5369

Vinod Shashikant Ingle v. State of Maharashtra, (Urmila Joshi-Phalke and Nandesh S. Deshpande,
JJ.), 2025 SCC OnLine Bom 5638

Vishal v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2025 SCC OnLine Bom 5597
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